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ALAME R SANI ... APPELLANT(S)
VERSUS
STATE OF ASSAM ... RESPONDENT( S)
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0 pronouncenent of judgment today.
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HON BLE MR JUSTICE S.N. VARI AVA
HON BLE MR JUSTI CE B. N. AGRAWAL
For Appellant (s)
M. K. P. Singh, Adv.

For Respondent (s)
M. Anil K Jha, Adv.

M. V.K. Sidatharan, Adv. for
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UPON perusing the Court made the foll ow ng
JUDGMENT
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Hon’ble M. Justice S.N.  Variava pronounced
judgnent of this Court.
The appeal stands dismissed in terns of the signed
j udgnent .
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